SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankrupicy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ITA INTEGRATED SERVICES
PVT.LTD

et e
NAME OF CORPORATE PERSON ITA INTEGRATED SERVICES PVT.LTD

DATE OF INCORPORATION OF | 29/02/2000

CORPORATE PERSON et st s
AUTHORITY UNDER WHICH | ROC-Delhi
CORPORATE PERSON IS INCORPORATED \

/ REGISTERED
CORPORATE IDENTITY NUMBER
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON
ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF
1_ CORPORATE PERSON

. | LIQUIDATION COMMENCEMENT DATE
L OF CORPORATE PERSON

~ | NAME, ADDRESS, EMAIL ADDRESS, Name- Tarun Jain
TELEPHONE  NUMBER AND THE | Address- Regd office: 805, Padma Tower-
REGISTRATION NUMBER OF THE ‘ 1. Rajendra Place, New Delhi-110008
| Telephone No.- 9810265565, 011-

99DL2000PTC 105542

103, FF, NETAJl SUBHASH MARG, FEZ
BAZAR, PRAKASH CHAMBER-6,
DARIYAGANJ, NEW DELHI-110002
23/07/2020

B

=l

-1

LIQUIDATOR Email- info@jainandpartners.com
| 41536635, 011-41536637
| Regn. No. - IBBI/IPA-002/IP-
II NO0187/2017-18/10504

LAST DATE FOR SUBMISSION OF 21/08/2020
CLAIMS

Notice is hereby given that the ITA INTEGRATED SERVICES PVT.LTD has commenced voluntary
liquidation on 23/07/2020.

The stakeholders of ITA INTEGRATED SERVICES PVT.LTD are hereby called upon to submit a proof
of their claims, on or before 21/08/2020, to the liquidator at the address mentioned against item 7.

All other stakeholders may submit the proof of claims in person, by post or by el ectronic means.
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Date:24/07/2020
Place: Delhi
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SHIVKAMAL IMPEX LIMITED

Regd. Office: Ground Floor, Block-P-7, Green Park (Extn.) New Delhi-110016
Tel: 01126192964, e-mail: info@shivkamalimpex.com; siv_kamal@yahoo.com
CIN: L52110DL1985PLC019893, Website: www.shivkamalimpex.com

NOTICE OF BOARD MEETING

Notice is hereby given pursuant to Regulation 29 read with Regulation 47
of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015 that the Meeting of the Board of Directors of the
Company will be held on Friday, July 31, 2020 at 03:30 P.M. at the
Registered Office of the Company at Ground Floor, Block-P-7, Green
Park (Extn.), New Delhi- 110016, inter-alia, to consider, approve and take
on record the Audited Financial Results of the Company for the quarter &
,2020.

may be accessed on the Company’s website at
pex.com and may also be accessed on the Stack
site at www.bseindia.com.

For Shivkamal Impex Limi%
S8~
Manu Jail

P

: 24.07.2020

SCHEDULE |
FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liguidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ITA INTEGRATED SERVICES PVT. LTD
1. | NAME OF CORPORATE PERSON ITA INTEGRATED SERVIGES PVT. LTD

SATURDAY, JULY 25, 2020

Form A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insalvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SUN ALTERNATE ENERGY PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor SUN ALTERNATE ENERGY PRIVATE LIMITED

2. |Date of incorporation of corporate debtor 21/06/2010

3. | Authority under which corporate debtor Companies Act, 1956, Registrar of
is incorporated | registered Companies, NCT of Delhi & Haryana, New Delhi

4. |Corporate Identity No. | Limited Liability 140108DL2010PTC204419
|dentification No. of corporate debtor

5. | Address of the registered office and Registered Office: 11, Ground Floor,
principal office (if any) of corporate debtor Community Centre, Saket, Delhi 110017
Corporate Dffice: Unit No.1106-1107, 11th
3 Floor, Tower-B, SAS Tower, Sector-38
Gurgaon-122001

6. |Insolvency commencement date in respect |22nd July, 2020 (Qrder was pronounced on
of corporate debtor 22/07/2020 by Hon'ble NCLT, Delhi Bench Vi
in C.P. No. |B-2359/(ND)/2018)

(Director) \

wJEstimated.date of closure of insolvency

18th January, 2021 3
Mlutiun process

8. |Nam®and registration number of the Rajiv Bajaj e :
insolvensy professional acting as interim IBBI/IPA-002/IP-ND0276/2017-18/10834
Iesolution aofessional

=)

4/180, Ground Floor Backside, Subhash
Nagar, New Delhi-110027
Email: rbajajip@gmail.com

. |Addvess and){;il of the interim
resoluthep professional, as registered
with the Beard

4]180, Ground Floor Backside, Subhash
-|Nagar, New Delhi-110027
Email: cirpsunalternate@gmail.com

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional

2. |DATE OF INCORPORATION OF|29.02.2000
CORPORATE PERSON

3. | AUTHORITY UNDER WHICH CORPORATE | ROC-Delhi
PERSON IS INCORPORATED /REGISTERED

4. | CORPORATE IDENTITY NUMBER / LIMITED U74999DL2000PTC105542
LIABILITY IDENTITY NUMBER OF 3
CORPORATE PERSON

5 | ADDRESS OF THE REGISTERED OFFICE | 103, FF, NETAJI SUBHASH MARG, FEZ
AND PRINCIPAL OFFICE (IF ANY) OF | BAZAR, PRAKASH  CHAMBER-6,

CORPORATE PERSON DARIYAGANJ, NEW DELHI-110002
6. | LIQUIDATION COMMENCEMENT DATE OF 23.07.2020
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, | Name- Tarun Jain
TELEPHONE NUMBER AND THE| Address- Regd office: 805, Padma Tower-1,
REGISTRATION NUMBER OF THE|Rajendra Place, New Delhi<110008
LIQUIDATOR Email- info@jainandpartners.com
Telephone No.- 9610265565, 011-
41536635, 011-41536637
‘ Regn. No. - IBBI/IPA-002/1P-N00187/201 718/
10504 ‘

8. i LAST DATE FOR SUBMISSION OF CLAIMS 21,08.2020

Notice is hereby given that the ITA INTEGRATED SERVICES PVT. LTD has commenced voluntary
liquidation on 23.07.2020.

| The stakeholders of ITA INTEGRATED SERVIGES PVT. LTD are hereby called upon to submit a
proof of their claims, on or before 21.08.2020, to the liquidator at the address mentioned against
item 7.

All other stakeholders may submit the ﬁroof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sdl-
Tarun Jain

Place: Delhi y
Regn. No. - IBBI/IPA-002/IP-N00187/2017-18/10504

Date: 24.07.2020

WALLROCK INFRAHOME PRIVATE LMITED o
1900004 L. - N A
Registrar of Companies, Delhi

4 i umber /limited liabilty - |U70109DL2014PTC270537

5 [ Address of the registered office and principal Regislered Office: 301, Neelkanin Chamber-Il, PlotNo.14,
|| office (ifany) of corporate debtor Local Shopping Complex, Saini Enclave, Delhi-110092
6 | Insolvency commencement date of the 17,12.2019 (Copy of the Ordegmade available to IRP on
corporate debtor o |07.01.2020) 8
7 | Date of invitation of expression of interest 75,07.2020 (Originaly issued on 01 03.2020) .

i

Eligibility for resolution applicants under ‘Available on request from the Resolution professional by
section 25(2)(h) of the Code is available at: inga on Vi upta il.com 5
Norms of ineligibility applicable under section [As per sechion 29Aand other provisions of the Insolvency &
29/ are available at: Banknuplcy Code, 2016, Available on the website of IBBI .
hitps:/ibbi govinflegal-framework/act

Last date for receiptof ion of interest_|09.08:2020 (Original - 16.03:2020)

Date of ssue of provisional list of prospective 19.08.2020 (Original - 26.03.2020)

Tesolulion poicants WA - e

=

|

e e

11.[Last date for submission of claims 05th August, 2020

12| Classes of creditors, if any, under clause
(h) of sub-section (BA) of section 21,
ascertained by the interim resolution
professional

Not Applicatile

13| Names of Insolvency Professionals
identified to act as Autharised
Representative of creditors in a class
{Three names for each class)

Not Applicable -

14.|(a) Relevant Forms and

(b} Details of authorized representatives
| | are available at: , | Physical Address: Not Applicable

Notice is herehy given that the Hon'ble National Comgany Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the SUN ALTERNATE ENERGY
PRIVATE LIMITED on 22nd July, 2020. o .

The creditors of SUN ALTERNATE ENERGY PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or hefore 05th August, 2020 to the interim resolution professional at the
address mentioned against entry No. 10. : ottt

The financial creditors shall submi their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by postor by electronicmeans.

Submission of false or misleading proofs of claim shall attract penalties.
Date :25.07.2020

Web link: https:/fibbi.gov.in/home/downloads

o " Rajiv Bajaj'
IRP of SUN ALTERMATE ENERGY PRIVATE LIMITED

Place :New Delhi IBBI/IPA-002/IP-ND0276/2017-18/10834

Under Regulaion 363 (1 ”hﬂm,én ndBenkaptcy © The,/Applicant above named has made an applicaii_on 'before t_he Central
N st R o s Copore Posans) Rt 2016 4> iy Roguialoy Commisin,New Dol o Celerminele ofteitctercze
EV. TICULARS. andhi Unchahar Thermal Power Station Stage- 1 for the peri
RELEVANT PARTIC | /] from 01.04.2019t0 31.03.2024.

N rc Limited

camdd) (A Govt. of India Enterprise) Lt

v
NT

apisterpt] Office Address : NTPC Bhawan, Core-7, SCOPE Complex,
7-Institutional Area, Lodhi Road, New Delhi-110 003
Corporate Identification Number- L40101DL1975G 01007966

1. The beneficiaries ofthe generating station are:
a) Uttar Pradesh Power Corp. Lid. (UPPCL)
- Shakii Bhawan, 14, Ashok Marg, Lucknow — 226 001
b) BSES Rajdhani Power Ltd. (BRPL) :
BSES Bhawan, Nehru Place, New Delhi — 110019
¢) BSES Yamuna Power Ltd. (BYPL) .
Shakti Kiran Building, Karkardooma, Delhi- 110092
d) Tata Power Delhi Distribution Ltd. (TPDDL) 3
_, Grd Substation, Hudson Road, Kingsway Camp, Delhi — 110009
) Uttarakhand Power Corporation Ltd (UPCL)
. Urja Bhawan, Kanwali Road, Dehradun — 248 001
f) Punjab State Power Corporation Ltd (PSPCL) . 7
(Ex-PSEB), The Mall, Patiala— 147 001 ;
g) Haryana Power Purchase Centre (HPPC) >
Shakti Bhawan, Sector — 6, Panchkula, Haryana — 134 109
h) Himachal Pradesh State Electricity Board Ltd (HPSEB)
Kumar Housing Complex Building-Il, Vidyut Bhawan, Shimla - 171 004 (HP)
 Op. Circle, - 2 :
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